| TEM NO 205 COURT NO. 10 SECTI ON XVI A
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
CONTEMPT PETITION (C) NO. 394 OF 2009 IN T.P.(C 195/2008
ASH SH RANJAN Petitioner(s)
VERSUS
ANUPAM TANDON Respondent ( s)

(Wth appln. for permission to file affidavit and office report )
(For final disposal)

Date: 12/11/2010 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE P. SATHASI VAM
HON BLE DR JUSTI CE B. S. CHAUHAN

For Petitioner(s) M. Prashant Bhushan, Adv.
M . Pranav Sachdeva, Adv.

For Respondent (s) M. V.K Shukla, Adv.
M. A K Tripathi, Adv.
M. K K. Mhan, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

Li st on 26th Novenber, 2010.

The respondent is permtted to file reply to
the additional affidavit.

Pl ace the record pertaining to WP(C) No. 155 of
2009 deci ded on 29t h Septenber, 2009 on the next date
of heari ng.

[ Usha Bhardwaj ] [ Savita Sainani ]
Court Master Court Master



